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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE _(HQSl: DELI-H. ' y

No.F.5 1:1)/2023/354,5‘) ~79 S Dated, Delhithe ‘l ii BAY‘ 3923
Subz-

\/1’.

2.
3.
4.

5.

6.

Appointment of Sh. Dharmender Rana, DHJS,as Principal Registrar,
Ar1ned Force Tribunal, Principal Bench, New Dell:i- reg.

Copyforwarded for information and necessary to :-

The Officer In-Charge, Administration I,II,III, Accounzs, General Branch,
Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
Web-site Com ' tee(Hi i/English) and Computer Section, Tis Hazari Courts,
Delhi. ‘/M ‘/M
The Officer Concerned. g
The Administrative Civil Judge, (Central), Tis Hazari, Courts, Delhi.
The Sr. A.O.J / A.O J, Administration-I,II,III, Vigilance, Recruitment Cell,
Filing Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch,
Computer Branch, Protocol Branch, LAC Branch, R 81 I Branch, 'LAYERS', ACR
Cell, I.T.Cell, & Vulnerable Witness Deposition Complex(VWDC), Central
District, Tis Hazari Court, Delhi..
The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts,
Delhi.
The P.S. to Ld. Principal District & Sessions Judge(I-IQs), Room No. 302-A,
Tis Hazari Courts, Delhi.

(Kai/lrai”%’ae n )
Additional District 8: Sessions Judge/

~Linl< Officer In-charge, Judicial Branch (Central)
For Principal District 8: Sessions Judge(HQs):DeQ‘llA"%i
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T we Registrar General,
i~ .i;h Court of Delhi.
ii .-w Delhi.

i~,
‘iii: i'i'int'|p:ii District 8: Scssuiiis ludge (l-iqrs.).
'i‘i~ |i.r/..iri Zluiiris
=.t~|h|

$_u_iL: .'i|JpOiflUTiEIii ni Sh.Dharmeniier Rana. DHQS, as Principal Registrar. Armed
=urci:'i‘|'lbun:il, Principal ilencli, New Delhi-Reg.

Mi
I illii iiirectcd in inrwnrd herewith a copy of letter

\'i.i Ni-.2[i7)/Zlii3/PR/AFT/PH//idm-l dated 16.05.2023 oi the Dy.Director [Doc]. Armed
I-‘lime Ti-lhunai, Principal Bench, New Delhi. nn the above subject. and to request you to
rt-iivi-u Sli.Dliarnientier Rana, an oiiicur oi Delhi Higner iudiciai Service, with immediate
eili.-rt. :0 enable him to ioln ris Principal Registrar, Armed Force Tribunal. Principal Bench,
New D2ihi_ mi deputation basis. i'nr .1 period oi‘ three yenrs from the date oiassumption cf
"l\3\|‘flL' I'| ihi: past, m‘ until inrtht-r nrtii.-rs. whichever i: i.-arlie -.

Ynurs sincerely,

[AmltNa ya'n- ‘hart iii‘)
Assistant Reglst’-rar (Gaz.iiB]

For Registrar General

i;'_iii_i .i,-. .iiiuve

u

Erii.<iNii_ Dalfidl
( rpi, ‘iii-wziriieti for iniorinatmn anti necessary nctior t0:~
i TIT,‘ Dy. Director (Doc). Armed Forces T|'|\7\..Tiil, P-incipai Bench, West Block-8.

5L.;“,,-.1, R.K.Pu|'ani. New Delhi ‘
3 ],7|.\[ Registrar (Gazette-IA], Delhi High Court, New Delhi
i | ,i1r Regisrmr(iiamttc-iB)1Deilii High Court. New-Delhi.

(Aniit Narayari-’Bhar,tiiu3‘I')
Assistant Registna‘rl{'O‘e?1.i'Tl’»(B°[

eieitiii-25105154 iiiliiii ,'-',=,‘= i"-‘Lil 7 '
" ~.~i=i><:oi1-261-05361 i"'.i.'{J J! iiiii Arm u F“Z ma,_ H I IN“ . p,,n:|pal°é::sg'ribunai

_§'1'3 /if.r

..,..i§~soaft-imgg@g°v_m ,,;;_;ii§.";.i<,_~;;i»:l':l._‘ West Block-8, 5-ea ,1
afi3d6|hl@rediffniail.com w'#’l’ {ii ‘ R‘ K‘ Puram or

F N 2 New Delhi-110955
- 0 17 2 .i )/ 013/PR/AFT/PB/Adm-I 16». Mm/[2023

TO

T . GENERAL RECE||>'r
h9 F.EQlSlr8r General Hi-- " it," Q] DMM

H°“'t‘e Hlgh Caun of Delhi _Shershah Road I s HAY 2023 /8
New I-slhi - 110503 6\

Rwiirl Ne ..... ....... ..

S“"l‘*=l‘ ' H‘
Sir,

I ehm directed to refer to your letter Nc 7404{DHC/GAZ.IIB/G-8/AFT/2022
dated 20 Decgmbefl and to Inform that Gover-iment of India, Minist =Defence. vlde Order No 7 6 201 - ‘Y °h _ ( )/ 9 D(Ai-TC) dateo 15'“ May, 2023 (copy enclosed)

as =Pproved the appointment of Shrl Dhirmender RanB, ADJ Delhi High Court NeDelhi as Principal Registrar in the Armed F ‘ ' Worces Trioenal , Principal Bench , New Deihi
in leve -14 of the Pay Matrix (R5 144100.215
three years from the date or assumption f hzoo) an deputamn has” l°" B Period of° I BFQE of the post, or untli further orders
rhici'e~.'er is earlier. ,

2. it is, therefore, requested to kindl 5|.Y r ieve the above named officer for
assuming charge of the above said ' .
New Delhi, at the earliest. post In Armed Forces Tr'bu"a'- P"'"clPa' Bemh.

Yours faithfully,

¥%e_
(Bha9at Slngh)

- Dy. Director (Doc)
gig: A5 above
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r‘ ‘
I3 I, .Subject. Appointment 0‘ Principal Registrar in AFT- reg '

Fwmi Chew Viiay <usifl-mw@ric-in> On Tue. 16 May zozs 15:25:40
7° 'ai\dB\hi" ‘Biid9lh=@rediitmaii.com>
Cc. "arur\i<heraaii" <ar.in<hereei'i@gmniLcom>

1 aiiachmentis) -iMG_Z023IJ516_O00‘i.pdi [471 19KB)

Sir,
Please find attached Order pertaining cu appointment of Principal Registrar in A171‘.

Regards,
Charu Vijay
Under Secretary [AFT Cell],
Department of Defence
Ministry of Defence
'3-01123792530

Aza
Am*ri'
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,i~-"\{i*§fi'§i'1£’?{J , , ..,
F.N0.7(6)/2,019-D(AFl'C) " A

M. . <._il,.¢'/ Mi‘ ii» '"~G0verni-nent Of Indiai .r- - vilnistry of Defence
' Department of Defence

." D(AE gen)
Room N'o.145, B-wing,

' Sena Bhewarn, iitew DeihiDa-t'e‘d". 15'-05.2023

9_B_D_E__B

The President is peased to appoint Sh.Dha»rm~en'd=er Rana,
Additional District Judge, Deihl as Principal Registrar in the Armed
;o,-C55 Tribunal in Level-L4 er the Pay Matrix (Rs.144200-218200/-) on
OEDUEBUOH basis, for a period of three years from the date of assumption of
charge of the pcst, or Jfllil further orders, whichever is earlier.

\

egg, 213?

~ 7' r\’ /t/KKJ ..’ _,' /

Deputy Secretary to the overnm of IndiaI

ish C. Upad ~ . Y)

Z 23011681

1. Sh.Dharmender Rana, Additional District Judge, Delhi

2. PMO (ShrI Hrisheekesh Arvind Modak, Director)

3' Cabinet Sec'etarla: (Ms. Kavita Singh, Joint Secretary).

4. Hon‘bie Chairperson, AFT, R.K. Puram, New Delhi

5. Estanlishment Officer‘ DoP&T- with reference no Order No. 12/9/Z023
EO(SM.lIf- cated 10.05.2023
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